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[Placed in Libf4J.l'y. See No. LT .. 12281 
80]. 

.t its meeting held On 3-8-1979 re-
considered the matter and hav~ re-
classified the Civil Engineering and 
Architectural Personnel as uTe~hnical' 
with the retirement age at 60 years., 
subject to the conditions that they 
would not be eligible for promotion 
by assessment as admissible to other 
technical 3taff. Representations have 
been received concerning the imposi-
tion of this con11tion; this is being 
further examined. The matter re-. 
garding classification of Doctors is 
being looked into. 

Meeting of Women Members of Parlia-
ment with the Prime Minister 

7032. SHRIMATI KISHORI SINHA: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the 
Prime Minister had a meeting with 
the women Members of Parliam~nt 
and women's Organisations on the 
18th July, 1980; 

(b) if so, the number of women 
who were allowed to meet the Prime 
Minister; 

(c) whether itne delegation handed 
over any memorandum On the atroci-
ties committed by police on women; 

(d) if so, the details of the memo-
randum; and 

(e) whether any assurance was 
given by the Prime Minister to the 
delegation? 

THE MINISTER OF S'l'ATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWAN . .'\.): 
(a) Yes, Sir. 

(b) and (c): A dele~ation of women 
Members of Parlialnent and repre3cn-
tatives of worr~en.'s Organisations 
called on the Prime Minister on 
18-7-80 and pr~sE?nted a m~·norantjum 
dated 17-"'-80,signed by a number of 
women l\Ileml)ers of Parlialnent and 
other WOlnen regarding the recent 
Incident ill Daghpat 3nd the behaviour 
of the police £M~ainst women in generAl. 

(d) A ('opy of the me!lloJ'al1dum is 
laid on the 'rable of the House. 

(e) 'fhe Prime l\iinister assured the 
delegation that the points mentioned 
in the memorandum will be got exa-
mined. 

Recognition of Moplah Rebellion of 
1921 (Kerala) for paymeJlt of PetaSlon 

7033. SHRI A. K. BALAN: Will 
the Minister ot- HOME AFF'AIRS be 
pleased t'O state: 

(a) whether Government have 
recognircd the so-called Moplah Re-
belliOn of 1921 as a part of our !nde_ 
pendence struggle; and 

(b) if so, whefiler Government pro-
pose to give pension to the partiCipants 
therein as is given to other freedom 
fig:hters? 

THE MINISTErl OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a): No, Sir. 

(b) The matter is under review. 

News Item "Influx of Foreign Settlers 
in Assam" 

7034. SHRI JAIRAM VER~IA: Will 
the Minister of HOME AJi"F AIRS be 
pleased to state: 

(a) whether Government's attentiOn 
has been drawn to the news item pub-
lished in the 'Times of India' in its 
issue of the 22n1 July, 1980 under the 
caption "Influx of foreign settlers in 
Assam" which states ~.nat a sizeable 
number of families of Bangladeshis 
have settled in a two kilometers belt 
on both sides o'f a river, encroaching 
upon Government land; 

(b) if so, the details thereof; and 

(c) the action taken in the matter 
so far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
<SHRI YOGENDRA MAKWANA): 
(a) Yes. Sir. 
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(b) and (c). A copy of the press 
note dated 25th July, 1980 i~sucd by 
the Government of Assam clarifying 
the reports in this regard is laid on 
the Table of the House. [Placed in 
Lib,.ory. See No. LT-1229/S01. 

Proposal to convert the COimbatere 
Munlelpallty into a Corporation 

7035. SHRI ERA MOHAN: Will 
the Minister of HO~/[E AFFAIRS be 
pleased to state: 

(a) \vhether it is a fact that the 
proposal to convert the Coimbatore 
Municipality into a Corporation has 
been sent by the Tamil Nadu Govern-
ment to the Central Government for 
President's assent; and 

(b) if so, at what stage the matter 
stands at present? 

THE MINISTER OF STAT~ IN THE 
MINISTRY OF HOME AFFAIHS AND 
DEPARTMEN'[' OF PARLTAMEN-
TARY Ali'FAIRS (SHRI P. VEN-
KATASUBBAIAH): (a) and (b). 
The Government (J{ Tamil Nc du 11avc 
sent the COlmbatc~e City l\1unIclpa] 
CorporatIon Bill, 1979 for previous 
sanction of 11, ~ President under pro-
VISO to Article 304(b) of the Con~htu
tlon before its introduction in the 
State LegIslature. Thev have not sent 
any ~uch BIll fo; the a~s~nt of the 
Presldent SO far. 

Previous sanction of the President 
under ArtIcle 304 (b) of the Constitu-
tion for i,ntroduction of the above-
mentioned Tami] Nadu Bill In the 
State Legislature was conveyed to the 
State GovE'rnment On 15th Ju!y, 1980 
alongwith some observat!ons. 

Industrial Development in 
Tamil Nadu 

7036. SHRI 0. Cl:-IINNASAMY: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) the rank of Tamil Nadu in in-
dustrial development since 1975; 

(b) the reasons for decline if any; 
and 

(c) the quantum. of Central invest. 
ment in Tamil Nadu since 1975? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRt 
CHARANJIT CHANANNA): (a) 
Statistics relating to gross v31u~ of 
industrial production in th~ registered 
factories ;:tr(. availabl~ upto 1977-78. 
The State of T .. lmi.1 Nadu ranked 4th 
in Industrial p"cduction in ] 975·76 but 
rose to )ccuPy th~ 3rd position in 
1977-78. 

( b) Docs not arise. 

(c) The Central Public Sector 
Enterpri ~C') having their unit~ and 
esta blishments in TamIl Nadu have 
inc ... e1sed 'their gross block irom 
Rs 3845 cror ~s On 31-3-1975 to 
Rs. 615.78 crores on 31-3-1979. 

News item captioned "Another 
Chinese Balloon LaBds" 

';037. SHHI HAPUSAHEB PARULE-
KAR: WIll the !~inister of HOME 
AFFAIRS be pleased to state: 

(a) whether the attention of Gov-
ernment has been drawn to the news 
item published in t'ne "Sunday stand-
ard" dated th~ 13th July, 1980 cap-
tioned "Another Chinese balloon 
lands"; and 

(b) the ,details thereof and Govern-
ments reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MOME .AFFIARS 
(SHRI YOGENDRA IvrAKWANA): 
(a) Yes, Sir. 

(b) One plast ic balloon had fallen 
down on the outskirts of village 
Pratapgarh of Amreli District on the 
10th July, 1980. Leafiets in Chlnese, 
some biscuit }Jackets, underwears etc. 




